\ 2141 TEM NO. 107 COURT NO. 10 SECTION |V
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NO(s). 3249 OF 2005
SHANKER S| NGH Appel lant (s)
VERSUS
NARI NDER SI NCH & ORS. Respondent ( s)
(Wth office report)

Dat e: 05/05/2011 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE DR JUSTI CE B. S. CHAUHAN
For Appellant(s) M . Mbhan Pandey, Adv.

For Respondent (s) M . Subr anoni um Pr asad, Adv.
M. Rohit Tandon, Adv.
Vs Shwet a Mazundar, Adv.

I\/r: Raj at Khattry, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st after sunmer vacati on.

[ Madhu Bal a] [ Savita Sai nani ]
Sr. PA Court Master



